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COVID- 19ADYOCATES RELEE FUND 

CIRCULAR 

Applications are invited for financial assistance from the 

Needy Male Advoaates of the State, those who have enrolied 

on or before 31.12.2009. Applications for financial assistance 

has to be illed through online, displayed on the Website of the 

Karnataka State Bar Couneil ww.kbc.oIK.inl 

Applications will be considercd for Financial Assistance on 

fulhling the following condition 

1. Advocates must have submitted COP applicatlons 

2. Who have enrolled after the Age of 40 yeare are not 

cligible for Financial Assislance 

3. Retired Employeen who have enrolled after heir 

retirement are not cnutled for Pinancial Assistance 

4. If any inlormation furnished in the appication 1s tound 

false and received the amount, the Karnataka State Bar 

Council will reserve the liberry to initiate action against 

them under Sec. 35 of the Advocates Act. 

NOTE ast date for aubmitting ia 7.9.2920 before 5.00 P.m 

A J.M ANIL KUMAR) 
chairman 


